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controversial film reviews and too many 

revisions but they have meant nothing. 

Sir, I want to submit through you to the 
Home Minister and this Govenremnt, since 
TADA has been scrapped once and for all 
lock, stock and bartrel, why dont they 
completely release those people and try them 
only under the law of the land? Try these 
people who are languishing in jail for no 
rhyme or reasons, many of them for no fault 
of theirs, especially people from the 
minoiroties. That is my submission, sir. 

THE VICE-CHAIRMAN (SHRI AJIT P.K. 
JOGI): The House has devoted enough time 
to this. Now Shri Manohar Kant Dhyani. 

RE : SITUATION IN GARHWAL AND 

KUMAON      DIVISIONS       OF      U.P. 

FOLLOWING   COURT   ORDER   WITH 

REGARD TO FORESTS ACT, 1980 
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RE    :    SCREENING    OF    CONTRO-

VERSIAL FILS  'RAM KE NAAM' ON 

DOORDARSHAN 

SHRI K.R. MALKANI (Delhi): Sir, I rise 
to draw the attention of this august House to a 
certain film shown on Doordarshn eight days 
back. This film was called 'Ram ke Naam'. A 
more appropriate title for it would have been 
'Ravana Ke Namm'. ...(Interruptions)... A 

more appropriate name for it would have been 
'Ravana ke Naam'. It is full of fun; it is a 
cocktail of fact, fiction, simple fabrication. It 
defames some of the topmost leaders of India; 
it defames even Rama and Krishna and 
describes them as Girl Guides. But, this film 
is a horrible film. Bordering a criminal, it has 
a hero. The hero is known as one Mr. Lai 
Das. Lai Das was the pujari of 
Ramjanambhoomi mandir. When he had 
arrived from Bihar, he was known to be a 
very poor man. Then, people found that the 
offering were being misused, 
masappropriated. After some time, people 
found that this genctlcman had bought a 
hundred bighas of land in his village and that 
he also had bought a tractor. In this situation... 

SHRI    GURUDAS    DAS    GUPTA 


